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. Advocate for Date of
SL.NO.|Filing No Petioner/Caveator  lobjection Defects as per S.R.
DEBASHIS 2026-01- .
1 D-MSA/54116/2025 NANDA 17 Page No-87 repeated twice be corrected
1. The relationship of the petitioner with her husband is not correctly
> D- KHUSBU 2026-01-|mentioned in Cause Title and V.Nama. 2. The name of the Lower Court
ABLAPL/1283/2026 |PANIGRAHI 17 mentioned where the case is pending in Cause title does not tally with that
of prayer portion.
2026-01-
3 D-WP(C)/2102/2026 |RAJJEET ROY 17 Page n0.22 not filed.
SHARMISTHA 2026-01-|Copy of the order dated 17.03.2025 passed in FAO No.807 of 2018
4 D-CONTC/1672/2026 SAMAL 17 mentioned in the para-3 body of the petition appears to be wrong.
NIRANJAN 2026-01- .
5 D-WP(C)/481/2026 BISWAL 17 Annex-10 not properly page marked in Index.
31-As per standing order the details of victim/informant shall not be
6 D- DURGA PRASAD [2026-01-mentioned in the petition.
ABLAPL/1291/2026 |PRADHAN 17
1. L.T.I. of the petitioners are not attested in V.nama
D- NIRANJAN 2026-01- . .
7 RVWPET/403/2026 | LENKA 17 Put up for SR after filing of complete c. copy of impugned order
D- NIROD KUMAR  2026-01- Period of Delay 9 dfa)./s delay. 2.AU fee .Rs 2.25/- to be paid. 3.Copy not .
8 RVWPET/53459/2025 SAHOO 17 served CGC 4.Provision of Law Partly incorrect. 5. C. copy of order not in
proper place. 6. Neat copy of page no. 27-31,52-56 are to be filed.
9 D-CONTC/476/2026 |ADV. 2026-01-|1) page 27, 27 and 29 not legible.ii) Father name of the petitioner not
17 mentioned in cause title.
10 D-CONTC/1170/2026 ADV %226-01- 12: g(;l())lle\ITC no. not mentioned in prayer of the petition.ii) Page no. § not
1 D- ADV 2026-01-|/COPY OF ORDER PASSED IN W.P(C) NO.13898/2021 BE FILED
CONTC/55158/2025 ' 17 THEN PUT UP FOR SR
ABINASH 2026-01- .
12 D-WP(C)/192/2026 ROUTRAY 17 Page no. 10 not neat and legible.
D- AMULYA RATNA [2026-01-
13 ABLAPL/1382/2026 PANDA 17 1. Complete FIR copy not filled.
14 D-CONTC/1175/2026 ADV. 2026-01-|i) Page no. 2 mlsSan.u) paragraph no. not correct in Affidavit.iii) Page no.
17 7 not neat and legible.
15 D- SURYAKANTA 2026-01-|1. In declaration under affidavit. no of paragraphs wrongly furnished. 2.
ABLAPL/1473/2026 |DWIBEDI 17 Page no 19 20 not legible
16 D- GAGAN BIHARI  |2026-01-/10-SUBJECT CODE NOT FURNISHED/INCORRECTLY MENTIONED
ABLAPL/1441/2026 |SINGH 17
17 D-CONTC/1681/2026 ADV. 2026-01- Copy ofthg order dated 17.03.2025 pas§§d in FAO No.807 of 2018
17 mentioned in the para-3 body of the petition appears to be wrong
13 D-CONTC/1683/2026 ADV. 2026-01- Non-f:ompl}ance of the order. dtd.23.06.2025 passed in 18217 of 2025
17 mentioned in the prayer portion appears to be wrong
D- RABI NARAYAN  [2026-01- . . .
19 ABLAPL/1347/2026 MOHANTY 17 1. Age not mentioned in affidavit.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
PRAKASH 2026-01-/10-SUBJECT CODE NOT FURNISHED/INCORRECTLY MENTIONED
20 D-WP(C)/632/2026 KUMAR MISHRA |17
1. paragraphs not correct in declaration.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
BHABANI N
21 D-LAA/1883/2026 géEESII{{U SRPC 17 1.C.Fee payable be furnished in the Appeal Memo. and in the I.A.2.Put up
I for further S.R after disposal of the said I.A for computing the period of
limitation.
D- BISWARANJAN  [2026-01-
22 |ABLAPL/1385/2026 |DALAI 17 1. Annexure-3 not attested
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
ITISHREE 2026-01-|FILED.
23 D-WP(C)/621/2026 TRIPATHY 17
1.Page Nos-16 17 19 21 22 23 Are Not Legible
24 D-WP(C)/827/2026 2026-01-/4-AFFIDAVIT/VERIFICATION NOT PROPER.
17 7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
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19-UNDERTAKING FOR NON FILING OF TRANSLATED COPY NOT
FILED
Date of copy of the resolution vide annex-9 not correctly
mentioned. Annex-18 not mentioned in the petition copy.Name of the
petitioner not tally with cause title and affidavit.V.Nama not filed.Serial
no-4 affidavit of the I.A not correctly mentioned.
31-As per standing order the details of victim/informant shall not be
)5 D- MRUTYUNJAY 2026-01- mentioned in the petition.
ABLAPL/1475/2026 MOHANTY 17 1. In Index, page marking not done correctly in respect of Annexure-1 2.
Put up for S.r there after
MAHENDRA 2026-01-/17-REFERENCE CERTIFICATE NOT FURNISHED.
26 D-CONTC/1923/2026 KUMAR SAHOO |17
SOURAV SUMAN [2026-01-|AU fee Rs 2.25/- to be filed. 2.Copy not served on CGC. 3.Status of the
27 D-WA/50682/2025 BHUYAN 17 respondents not furnished. .
23 D-LAA/1585/2026 |TANMAY MISHRA 2026-01- Put.up for "furf[he.r S.R after disposal of the said I.As for computing the
17 period of limitation.
D- AMULYA RATNA [2026-01-
29 ABLAPL/1381/2026 [PANDA 17 1. Complete FIR copy not filled.
M 7-VAKALATNAMA NOT PROPERLY
30 D-CMP/49680/2025 BALAKRISHNA %226—01— STAMPED,EXECUTED,ACCEPTED.
RAO Address of Petitioners No-3 to 8 not mentioned in the Petition
. D- SAPAN KUMAR  12026-01- Calgs§ Eglz Cm; wp(c}:)1 §%131C§313t/201 ?not (fi'll'edf.{ZfCode Not r?ffhc?te'('i). i:)
CONTC/54795/2025 |LENKA 17 wp(c no. not mentioned in Reference certificate.ii) For
further S.R.
AU fee Rs 2.25/- to be paid. 2.copy not served in CGC 3. Provision of
3 D- SURYA NARAYAN [2026-01-|Law Incorrect. 4. Synopsis and date chart not filed. 5. Page mark not
CMAPL/51875/2025 [SATPATHY 17 properly in index. 6. Petitioner nos. 4,10,11 and op. no. 5 in wp(c) are not
made parties in CMAPL.
. D- SATYAJT 2026-01- Pe.réoi ofODzeSl;tytS(f da}./(s1 dselély.d 2.IAU fee It{s4Pallgafble Rs- thSé- I:S—Z/—t
CMAPL/49570/2025 PATTANAIK 17 ?S;n{sh; .25/- to be paid. 3.Code Incorrect. 4. Reference certificate no
» D-WP(C)/1080/2026 AMIYA KUMAR  12026-01- l1:?Ll]éNDDERTAKING FOR NON FILING OF TRANSLATED COPY NOT
MOHANTY 17
The name of counsels not mentioned in capital letters 1-Catagory of
sentence awarded in default of fine u/s. 363/34 I.P.C. wrongly mentioned
BINAPANI 2026-01-|in entire I.As,, 2 -R.1. 4 years awarded only 363/34 I.P.C. but it is
35 D-CRLA/680/2026 TRIPATHY 17 mentioned as 363/34 1.P.C. with section 6 of POCSO.Act.in entire I.As., 3-
Trial court case No. and place of trial court not mentioned in being
aggrieved para.
D- 2026-01-|1. Name of P.S wrongly furnished in cause title of the application. 2. H.C
36 ABLAPL/1466/2026 ANIRUDHADAS 15 B.AM.W S Rs 50/- to be paid in V.Nama
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
RAGHUNATH 2026-01- ’ ’
37 D-WP(C)/2231/2026 DASMOHAPATRA |17 10-SUBJECT CODE NOT FURNISHED/INCORRECTLY MENTIONED
Welfare fund of rs.50/- not paid.
D- BIBHUDUTTA 2026-01- .
38 CRLMC/1489/2026 |SURYAVANSHI 17 1. Certified copy of annex-1 not filed.
D- 2026-01- .
39 ABLAPL/1463/2026 ANIRUDHA DAS 17 1. H.C B.AM.W S Rs 50/- to be paid in V.Nama
0 2 SATYA JEET ROUT P026-01/1 H.C BA M.W S Rs 50/- to be paid in V:N
ABLAPL/1472/2026 17 S BARM $ 00/~ 1o be paid in V.vama
14-NOT PROPERLY INDEXED.
LAMBODOR 2026-01-
41 D-BLAPL/1667/2026 ACHARI 17 1.Paragraphs incorrectly mentioned in declaration of the Affidavit. 2. After
page-82 one page not paginated.
42 [DFAO/1661/2026 | ADAMALIKHAN [10°% %! period of Delay 15 DAYS
31-As per standing order the details of victim/informant shall not be
43 D- RAJKISHORE 2026-01- /mentioned in the petition.
CRLMC/1239/2026 |[SWAIN 17
1. Put up for SR after removal of defect.
W SAPAN KUMAR. 202601 (e Not i ) o fher S s g ol v e o)
CONTC/54810/2025 |LENKA 17 cortifionte A VPLe o ot retiectec i feference
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Period of Delay 5 days delay. 2. Code Incorrect. i) Synopsis and date chart
_1_|not page mark in Index. ii) Year of the wp (c) wrongly mention in
45 D-WA/1736/2026 II\X/I%II{{%\I]\II}[YSI{) A %(7)26 01 synopsis. iii) wp(c) no wrongly mention in date chart. iv) Good ground
certificate not furnished. v) No authorization by other appellants to swear
this affidavit.
D- 2026-01- Period of Delay 17 days delay. 2.AU fee Rs 2.25/- to be paid. 3. 1)
46 CMAPL/49889/2025 ADV. 17 Reference certificate not correctly furnished. ii) Last page of c. copy not in
proper place.
1.Paragraphs mentioned in the petition are not under the Affidavit. 2.
2026-01-|Vernacular certificate is not furnished. 3. Page Nos 10 and 11 are not
47 D-BLAPL/1467/2026 \ABHISHEK DASH 17 legible properly. 4. The name of the Lower Court mentioned in the petition
does not tally with that of rejection order.
1. Court Fee Rs.6.00 not paid 2. AU fee Rs 18.15 payble,Rs.10.00
SUNIL KUMAR 2026-01-|paid,D.C.Fees of Rs.8.15 to be paid on c.copy under Annex.-1 3. Receipt
48 D-CRLA/708/2026 PANDA 17 showing copy On vigilance counsel not filed 4. Appeal not properly
addressed to the Hon Ble Court,
JAGAJIBAN 2026-01- 3-AUTHENTICATION FEE IS DEFICIENT.
49 D-CMP/55264/2025 PRADHAN 17
Address of O.Ps No-2 8 10 and 27 not mentioned in the Petition
1. Nomenclature not correctly furnished Sl. no.3 in Index. 2.
50 D-CRLMP/276/2026 BUAYAKUMAR 2026-01- Nomenclature of the Lower court not correctly furnished in cause title and
ROUTRAY 17
para no.4.
D- 2026-01- .
51 CONTC/53040/2025 ADV 17 Annexure-2 not legible.
52 D- AMIYA KUMAR  [2026-01-|1. Date of disp. of in CRLMCno. 3400/2016 in ref. certificate not tally
ABLAPL/1345/2026 |TARAI 17 with FIR details.2. page no.13 not neat and legible
SANDHYARANI  2026-01- 11-NEAT,LEGIBLE ATTESTED ANNEXURES NOT FILED.
53 D-WP(C)/691/2026 PANI 17
Page 21 and 22 not neat.
NITYABRATA 2026-01- . . .
54 D-CRLMP/1457/2026 BEHURIA 17 .Subject Code incorrectly Mentioned
D- 2026-01-/17-REFERENCE CERTIFICATE NOT FURNISHED.
55 |cRLMC/1532/2026  [RAKESHBEHERA 17
2026-01- i) Synopsis, date chart and c. copy of order are not page mark as well as
56 D-CRLMA/516/2026 |ADV. 17 index. i) Para no not correctly furnished in petition. iii) A. fee Rs.2.25/- to
be paid.
D- LALATENDU 2026-01- .
57 CRLMC/1249/2026 |SAMANTARAY 17 1. Certified copy of annex-1 not filed.
s D SURYAKANTA 2026013 o0 D b eomeetly furmished n petiion.iv) For
CONTC/50067/2025 [DASMOHAPATRA |17 AP Y P '
59 D-WP(C)/618/2026 RAMAKANTA 2026-01-/10-SUBJECT CODE NOT FURNISHED/INCORRECTLY MENTIONED
NAYAK 17
PRANAYA 2026-01- 4-AFFIDAVIT/VERIFICATION NOT PROPER.
60 D-WP(C)/1913/2026 |KISHORE 17
HARICHANDAN Page 53 not found.Paragraph not correctly mentioned affidavit of the [.A.
D- 2026-01-/17-REFERENCE CERTIFICATE NOT FURNISHED.
61 |cRLMC/1534/2026 RAKESHBEHERA [
RAGHUNATH 2026-01- .
62 D-WP(C)/1208/2026 DASMOHAPATRA |17 Welfare fund of Rs. 50/- not paid.
DR. JITENDRA 2026-01-/IN AFFIDAVIT THE PETITIONER NOT AUTHORIZE BY OTHER
63 D-CONTC/674/2026 KUMAR LENKA |17 PETITIONERS
64 D-BLAPL/1680/2026 |ASHOK DAS 2026-01-|Lower Court case pending before the Court mentioned in prayer does not
17 tally with cause title.
65 D- PUSPAMITRA 2026-01-|i) SL no. 4 repeated in petition.ii) paragraph no .not correct in Affidavit.iii)
ABLAPL/1428/2026 MOHAPATRA 17 Page no.15 not neat and legible
SAROJKUMAR  [2026-01- .
66 D-WA/1917/2026 JEE.A.G.A 17 Para no . L repeat in appeal memo.
2026-01- 6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
67 D-WP(C)/949/2026 |SAIBRATA RATH 17 FILED.
o P SURVAKANTA  an2sor. | 1 e Pegrnh S of b sonlaion eped Amenred nd,
ABLAPL/1474/2026 | DWIBEDI 17 paragraph -/ mentionec Annexure-> not fie mn e apphcatio 50
not mentioned in the Index. 2. Annexure-1 not attested
69 D-CONTC/715/2026 |ADV. 2026-01-|CAUSE TITLE OF W.P(C) NO.8246/2025 BE FILED THEN PUT UP
17 FOR SR
70 [D-WP(C)/1277/2026 |BAIVAV MISHRA %226—01- Address of op-1 not furnished
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RAGHUNATH 2026-01- .
71 D-WP(C)/2212/2026 DASMOHAPATRA |17 Welfare fund of Rs. 50/- not paid
7 D-BLAPL/1691/2026 [BISWAJIT NAYAK ?226—01— 10-SUBJECT CODE NOT FURNISHED/INCORRECTLY MENTIONED
31-As per standing order the details of victim/informant shall not be
0 D- NIKUNJA KUMAR 2026-01- mentioned in the petition.
ABLAPL/1432/2026 [ROUT 17 1) Name of the Informant be redacted frompara-2 of the petition ii) Page
no. 9 not legible and properly scanning
D- MANAS KUMAR [2026-01-
74 CRLMC/1254/2026 |CHAND 17 1. Copy of the charge sheet to be filed.
D- AMLAN SHAKTI [2026-01- . o .
75 ABLAPL/1366/2026 [PAUL 17 1. In affidavit, surname of petitioner wrongly furnished.
AU fee Rs 2.25/- to be paid i) Status of the parties not furnished. ii) wp (c)
no. and date of order not mention in being aggrieved. iii) Type copy of
76 D-WA/1877/2026 1%4%13{{21\8]};4\? Ul ?326_01_ page no. 86 to 91 are to be filed. iv) Neat copy of page no. 457-463 are to
be filed. v) Legible copy of page no. 19 in I.A. no. 215/2026 to be filed.
vi) Day of delay left blank in I.A. no. 216/2026.
i) Legible copy of page n0.76,,134,145,168,170-
179,,193,194,196,197,208,224,225,231,232,250,251,280,282,314,321,323,
UMESH 2026-01- 1€ t be filed.-84,86-97,100-105,107-117,134,145,147-150,152-153,155-
77 D-WA/48761/2025 |CHANDRA 17 165,168,170,-1 79,182-190,193,194,196,197,199-
BEHURA,A.G.A 203,208,211,224,225,231,232,250,251,256-271,273-176,280,282
,314,321,323,369 are to be filed. v) Neat copy of page no. 211,212 and
230 are to be filed.
78 D-CRLA/1358/2026 |SK.ZAFARULLA %226_01_ Date of F.I.LR. wrongly mentioned in date chart and para-3 of appeal memo
D- LALATENDU 2026-01- .
79 CRLMC/1258/2026 |SAMANTARAY 17 1. Certified copy of annex-1 not filed.
D- BHABANI 2026-01- . .
80 ABLAPL/1369/2026 [SANKAR DAS 17 1. In affidavit, SI. No 2 fathers name of the deponent wrongly furnished.
SANDHYARANI  2026-01- 11-NEAT,LEGIBLE ATTESTED ANNEXURES NOT FILED.
81 D-WP(C)/690/2026 PANI 17
Page 22 ,23 not neat.
SUBHRANSU 026.01. 4-AFFIDAVIT/VERIFICATION NOT PROPER.
82 D-WP(C)/769/2026 &%IIIT{S/%IA;EI\IFY 17 Paragraph not mentioned in the affidavit and also I.A .Page 11 and 13 not
neat.Serial no-4 affidavit in the I.A not correctly mentioned
BISWAJEET 2026-01-| ..
83 D-WP(C)/1980/2026 PATTNAIK 17 petitioner no. 4 not executed Vnama
2026-01- 10-SUBJECT CODE NOT FURNISHED/INCORRECTLY MENTIONED
84 D-CONTC/671/2026 |ADV. 17
1. Period of Delay 47 DAYS
ARJUNA 2026-01-
85 D-CRLA/49/2026 CHARANA Put up for S.R. after redacting the name of informant/appellant
17
BEHERA
D- AMULYA RATNA [2026-01-
86 ABLAPL/1378/2026 [PANDA 17 1. Complete FIR copy not filled.
PRONOY 2026-01-
87 D-CONTC/593/2026 MOHANTY 17 PAGE NOS. 13 AND 14 NOT LEGIBLE
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
88 D-WP(C)/692/2026 IEQII\\I]ID HYARANI %226_01_ 11-NEAT,LEGIBLE ATTESTED ANNEXURES NOT FILED.
Page 20 and 21 not neat.D.Fee of OSBC RS.50/- not paid.
19-UNDERTAKING FOR NON FILING OF TRANSLATED COPY NOT
LALITENDU 2026-01-FILED
89 D-WP(C)/1124/2026 MISHRA 17
1.Hologram of Rs 50/- to be paid On V.Nama
RATIKANTA 2026-01-|ii) Status of respondents not furnished. Put up for SR after removal of
20 D-WA/54540/2025 MOHAPATRA 17 defects and calculation of limitation after disposal of .A. no. 5027/2025
SUDHANSU 2026-01- .
91 D-WP(C)/996/2026 SEKHAR JENA 17 Synopsis and date chart not filed
NIRANJAN 2026-01- .
92 D-WP(C)/1028/2026 BISWAL 17 Welfare fund of Rs. 50/- not paid
PRADIPTA 2026-01-
93 D-WP(C)/678/2026 [ KISHORE 17 1.Paragraphs not correctly mentioned in declaration in .A
BHUYAN
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25-NAMES IN CAPITAL LETTERS/ENROLMENT
SUBHAM 2026-01-NUMBERS/MOBILE PHONE NUMBERS OF ALL THE SIGNING
4 D-BLAPL/1679/2026 SATAPATHY 17 ADVOCATES NOT INDICATED
2026-01-|. . . .
95 D-CONTC/807/2026 |ADV. 17 1) wp (c) no. wrongly furnished in para no. 6. ii)page mark not properly.
SIVA SANKAR 2026-01- . . .
96 D-CRLMP/1000/2026 CHAINI 17 .Subject Code incorrectly Mentioned
97 D-FAO/1536/2026 ADAM ALI KHAN %(7)26_01_ 1. Period of Delay 148 DAYS
2026-01- o
98 D-WP(C)/55459/2025 |[KAISARUN NISHA 17 1. Rs 50 /- not paid in V.nama
99 D- BISWAIJIT 2026-01-|.Earlier affidavit disclosing the details of the victim/petitioner be kept in a
CRLLP/38933/2025 [MOHAPATRA 17 sealed cover.
GYANA RANJAN [2026-01- .

100 [D-WA/1893/2026 MALAPATRA 17 Neat and legible copy of page n0.54,55,60,62-65,68,77 are to be filed.

101 |D-WP(C)/766/2026 %I)j’ﬁL PRASAD %226-01- Subject Code Not Furnished .
1.D.C.Fee of Rs.288/- to be Paid. 1.Appellant No-9 being Dead,Her

102 |D-RSA/19022026  |DIPTIRANJAN G 12026-01-1p b O s bstituted.2. Put up for further S.R after Payment of D.C.Fee for

BHOKTA 17 S
limitation.
o SANIB KUMAR 202611 The e o s pns meioned T Cowe Tile M nd ¥
ABLAPL/1251/2026 | BHANJADEO 17 bp )¢ @ mae person w
as female person i.e. Wife of
ITISHREE 2026-01- .
104 |D-WP(C)/623/2026 TRIPATHY 17 1.Annexure-1 not Legible
SIDDHANT 2026-01-/14-NOT PROPERLY INDEXED.

105 |D-WP(C)/872/2026 SARANGI 17
14-NOT PROPERLY INDEXED.

106 Bi(LM C/1510/2026 i%%l\,l/,[OD KUMAR ?226'01' 1. Subject code not correctly furnished in Index and Assessment slip. 2.
Name of the both parties not furnished in V.nama. 3. NBW order dated not
correctly furnished in Prayer of the I.A. petition.

107 |D-BLAPL/ 16422026 PRASANTA 2026-01- é?LgDERTAKING FOR NON FILING OF TRANSLATED COPY NOT

) KUMAR JENA 17
TRILOCHAN 5026-01- 10-SUBJECT CODE NOT FURNISHED/INCORRECTLY MENTIONED

108 | D-WP(C)/1006/2026 PANIGRAHI 17

Annexure-1 not page marked after page no. 20
PRAKASH 2026-01-|1.Name of the court, date of order and case no not furnished in the being

109 |D-CRLA/1333/2026 CHANDRA SETHI |17 aggrieved para.2. Dist. not mentioned in the address of the Resp

110  [D-CONTC/787/2026 |ADV. ?326_01_ Page mark not correctly furnished in index

2 DALIRANI 2026-01-; 1ndex is not properly paginated

ABLAPL/1255/2026 |BEHURAY 17 - AdeX 1s ot property paginate
D- JUGALA KISHORE [2026-01-
112 ABLAPL/1363/2026 PANDA 17 1. Annexure-1 not attested.
113 |[D-CRLA/1327/2026 |SOUMYA MISHRA ?(7)26_01- Status of the appellants not furnished.
SUBHADUTTA 2026-01- . .
114 |D-WA/2085/2026 ROUTRAY 17 Status of the parties not furnished.
ARUPANANDA 2026-01- .
115 | D-WP(C)/858/2026 GOSWAMY 17 .Petition not correctly addressed to Honorable Court
MANAS KUMAR  2026-01- 4-AFFIDAVIT/VERIFICATION NOT PROPER.

116 |D-WP(C)/702/2026 CHAND 17
Serial no-4 affidavit in the I.A not correctly mentioned.

117 |D-CONTC/587/2026 |ADV. 5326_01_ Code NOT CORRECT
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
29-NAME OF THE FILING ADVOCATE NOT IN CAPITAL

2026-01-LETTERS/ENROLMENT NUMBER NOT INDICATED WHEREVER

18 ID-WP(C)/1003/2026 |GURUDUTTAKARY17™" ™ |61 GNATURE OF SUCH ADVOCATE APPEARING IN THE
PETITION/APPEAL/APPLICATION
Name of adv. not in capital letter in Vnama.
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119 |D-WP(CY1088/2026 RASHMI KANTA  2026-01- II:?L%I]\)IDERTAKING FOR NON FILING OF TRANSLATED COPY NOT
) ACHARYA 17
PRAKASH 2026-01-|1. Date of order, case no and name of the court not furnished being
120 |D-CRLA/1330/2026 CHANDRA SETHI |17 aggrieved para.
D- DURGA PRASAD [2026-01- . ..

121 ABLAPL/1361/2026 DHAL 17 1. G.R case no left blank in paragraph 1 of the application.

122 |D-WP(C)/634/2026 EIA\]N}{QY KUMAR %226_01_ 1. Letter Number and date not mentioned in Date chart chart and para-1
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT

123 D-WP(C)/1049/2026 [ASWINIKUMAR 2026-01-| ) 1oy

DASH 17
124 D-WP(C)/870/2026 _%%):L PRASAD %226-01- 10-SUBJECT CODE NOT FURNISHED/INCORRECTLY MENTIONED
D- TARA PRASAD 2026-01-

125 ABLAPL/1402/2026 MOHAPATRA 17 PAGE NO.9 PARTIALLY NEAT

29-NAME OF THE FILING ADVOCATE NOT IN CAPITAL
RONALISHA 2026-01- LETTERS/ENROLMENT NUMBER NOT INDICATED WHEREVER
126  |D-BLAPL/1643/2026 PRADHAN 17 SIGNATURE OF SUCH ADVOCATE APPEARING IN THE
PETITION/APPEAL/APPLICATION
PRADIPTA 502601
127 |D-WP(C)/686/2026 |KISHORE 17 Paragraps nit correctly furnished i declaration in [.A.
BHUYAN
NIRANJAN 2026-01- .

128  |D-WP(C)/1027/2026 BISWAL 17 Welfare fund of Rs.50/- not paid.

129 |D-WP(C)/1983/2026 XSPI;IIAD%NKIT %226‘01‘ Annexure-5 wrongly mentioned in page-7

130 [D-WP(C)/1773/2026 gggﬁBANDHU 20260111 Deficit courts fee Rs6/- not paid.
10-SUBJECT CODE NOT FURNISHED/INCORRECTLY MENTIONED

2026-01-

131 |D-CRLA/1465/2026 / DEBASNANDAS 177" |y provision not furnished in the LA. NO.189/2026.2. status of the
appellant not furnished.

THE WORD VERSUS BE WRITTEN BELOW THE PETITIONER 2.IN

132 re/sannsa025 kanomeg AR 2926-01pAGE NO.2 THE WORD PETITIONER BE ALSO CORRECTED AS
PETITIONERS

D- PRAFULLA 2026-01- . . . . .
133 ABLAPL/1395/2026 KUMAR BISWAL |17 As per FIR details date of disp.of not furnished in ref. certificate
SANDIPAN 7026-01- 4-AFFIDAVIT/VERIFICATION NOT PROPER.

134 | D-WP(C)/714/2026 MISHRA 17
Paragraph not correctly mentioned in the affidavit.
1-COURT FEE IS DEFICIENT.

135 |D-BLAPL/1620/2026 iﬂggﬁ T ?226_01_ 1.Lower Court case incorrectly mentioned in the petition. 2.Court fees of
Rs.10/- not paid(Only Rs.2/- paid) in V.nama. 3.Hologram of Rs.50/- not
affixed in V.nama.
7-VAKALATNAMA NOT PROPERLY

136 |D-CRLMP/1440/2026 - BHAYA KUMAR 12026-01- STAMPED,EXECUTED,ACCEPTED.

PARIDA 17

RABINARAYAN [2026-01-|provision of law not correct, nomenclature to be correct in entire petiton
137 |D-CRLMP/1487/2026 PANDA 17 further SR. 2..Subject Code incorrectly Mentioned
138 |D-CMAPL/2201/2026/ADV. %(7)26_01- Put up for SR after filing of c. copy of impugned order.

NIRANJAN 2026-01- .
139 |D-WP(C)/1025/2026 BISWAL 17 Welfare fund of Rs.50/- not paid.

RANIJIT 2026-01-/14-NOT PROPERLY INDEXED.

140 | D-WP(C)/2078/2026 MOHANTY 17
1.Provision of Law Not furnished in I.A. No0.196/2026. 1 Age of the

BIREN SANKAR  [2026-01- petitioner not tally with judgement.2. D.C.fee Rs.50/- to be paid on

141 D-CRLA/1587/2026 TRIPATHY 17 v.nama.3. Name of the victim/Informant shall not be reflected in the
petition. put up for further S.R

142 |D-BLAPL/1617/2026 |KIRTAN BADHEI ?326_01_ .mobile Phone Numbers Of All The Signing Advocates Not Indicated

143 |D-RSA/1465/2026  |PITAMBAR 2026-01-|1. Court Fee Rs.311/- Payable Not Paid 2. Authentication fee due on the (a)

PANDA 17 Copy of Trial Court Judgement Rs 02/-Not Paid. Decree Rs x (b)
Appellate Court Judgement Rs 02/- Not Paid. Decree Rs 05/- Not Paid
3.Date mentioned in the A-1 does not tally with the Index.4.Put up for
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further S.R after payment of C.Fee and rectification for computing the
period of limitation
PRASANTA 2026-01-
144 |D-WP(C)/764/2026 |KUMAR 17 Page 12 to 14 not neat.
SATAPATHY
PRADIPTA 2026-01
145 |D-WP(C)/675/2026 |KISHORE 17 “ 7|1 paragraphs not correctly furnished declaration in L.A.
BHUYAN
7-VAKALATNAMA NOT PROPERLY
NIRANJAN 2026-01-STAMPED,EXECUTED,ACCEPTED.
146 |D-WP(C)/1023/2026 BISWAL 17
page no. 43 not available. Welfare fund of rs.50/- not paid.
RAGHUNATH 2026-01-/4-AFFIDAVIT/VERIFICATION NOT PROPER.
147 | D-WP(C)/2205/2026 DASMOHAPATRA |17
10-SUBJECT CODE NOT FURNISHED/INCORRECTLY MENTIONED
MANOJ KUMAR  [2026-01-
148 ID-WP(C)/1047/2026 MOHANTY (2) 17 1. As per index annexs.7 to 10 not properly mentioned in the petition.2.
page no. 59 not neat and legible.
DIPTI RANJAN 2026-01-|1. Copy is not served. 2.V.G.R. case No. is not correctly furnished in Para
149 |D-BLAPL/1468/2026 | o ra 17 |-9 of the petition
LAXMINARAYAN [2026-01-/1.D.C.Fee of Rs.288/-to be Paid. Put up after payment of D.C.Fee for
150 |D-RSA/1526/2026 PATEL 17 computing the period of limitation
ACHYUTANANDA [2026-01-20-VERNACULAR CERTIFICATE NOT FURNISHED.
151 |D-WP(C)/754/2026 PATTANAIK 17
RAGHUNATH 2026-01-/4-AFFIDAVIT/VERIFICATION NOT PROPER.
152 | D-WP(C)/2209/2026 DASMOHAPATRA |17
153 D- LAMBODOR 2026-01-|1. G.R.case and P.S. case are not correctly furnished in Synopsis. 2.
ABLAPL/1407/2026 |ACHARI 17 Annexure 1 is not paginated properly and Page No. 9 is not legible.
154 2 ASISH CHANDRA 202601t et feals and signature of the Petiioner whois st
ABLAPL/39909/2025 RATH 17 wiou . £ W p
mother of the Victim.
31-As per standing order the details of victim/informant shall not be
D- RAMESH 7026-01- mentioned in the petition.
155
ABLAPL/1431/2026 \CHANDRA BHOL |17 ) Name of the victim be redacted from para -2 of the petition.ii) For
further S.R
Xerox copy of order not filed. i)Page mark of Index not tally with Book
AMIYA KUMAR  [2026-01-|mark.ii) H.C.B.A.M.W.S. of Rs. 50/- not filed.iii) Synopsis and Date chart
156 D-CONTC/669/2026 MOHANTY 17 not page marked.iv) Postal receipt not filed v) For further S.R. after
removal of defect.vi) Page nos. 46, 48, and 52 not legible.
D- 2026-01- . . .
157 CRLMC/1530/2026 BASUDEV BARIK 17 1. Date of order not correctly furnished in 14th line of the para no.3.
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